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East Delhi Municipal Corporation - | /g
. Office of the Assistant Commissioner
| - Shahda,ra South Zone
Near Karkardooma Court, Shahdara Delhi-110032

No.2P%1 /AC/Shah(S)/2019 | Dated: 2% /]9

Status Report

Ref: NGT orders dated 16.09.2019 in Exbcution Application No.34/2019 in original application
No. 752/2018 in the matter titled Ramesh Chand Vs EDMC.

It is submitted that Hoh'ble NGT vide above mentioned orders directed EDMC to file

status report regarding remedial actions agaihst illegal scrap business at New Ashok Nagar,
Delhi -110096.

EDMC Shahdara South zone conducted a fresh survey of Area and identified 20 scraps dealers
in the area. Accordingly, Show Cause Notices were sent to those scraps dealers.

Action taken report in r/o these units is as under

. Total Show Cause Notice issued to Scrap Dealer - 20

1

2. Total Shops Sealed . . . C o 4
3. Total Shops found vacant at the time of sealing : 14
4. Total units found residential usage at the time of sealing | : 2

The report is submitted to NGT, PB Delhi though Municlpal Counsel.

Enclosed; 1. List of Properties,
2. Photographs of Properties '
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Sealing Report in Compliance of exeeution application 1.5.34/2019

© dated 16/09.2019

1. Total Show Cause Notice Issued L 20

2. Tetal Shops found vacant at the time of Sealing 14
S.No. | Name | Address - | Activity | Remarks
1" | Sh. Veer Singh B-1/43, New. Ashok|  Vacant Vacant
" | Nagar, Delhi .
2 Sh. Lakhan | C-366, New . Ashok Vacant Vacant
Singh Nagar, Delhi
3 | Sh. Ankit 1 D-312, New Ashok Vacant Vacant
o ‘ Nagar, Delhi |
4 ; Sh. Ram Ji "B-1/28, New Ashok Vacant Vacant
| B Nagar, Delhi :
'5s | Sh.Dinesh ! | E-1/220, New Ashok Vacant Vacant
' : Nagar, Delhi )
6 Sh. Naushad _' B-1/143, New Ashok | Vacant Vacant
' Nagar, Delhi
7 | sh. Amir | B-1/44-C, New Ashok Vacant Vacant
: o ' Nagar, Delhi
8 Sh. Irfan D-164, New Ashok | General Store General
- ’ Nagar, Delhi Store
9 | Sh.Kanta 1 B-207, New Ashok Vacant Vacant
| Nagar, Delhi -
12 1 <h.Rade Bhai | A-431, New Ashok Vacant Vacant
N | Nagar, Delhi '
11 . Sh., Asholk | E-360, New Ashok Vacant Vacant
.__| Chaudhary Nagar, Delhi
12 | sh. Kirpal C-13, New Ashok Vacant Vacant
e Nagar, Delhi
13 ¢ “h. Sakil C-1/11A, New Ashok Vacant Vacant
1 ' Nagar, Delhi '
14 | %1 Ownerof | E-17B, New “Ashok Locked Locked
L | “{ Nagar, Delhi
3. Totrl Zioos Sealed o ' 04
. e
S.No @ wame Address Activity Remarks
1 - 0. Ajay Kumar | B-1/44, New Ashok | Kabari Shop | Sealed
L Nagar, Delhi
2 %iRoshan . | C-106, New Ashok | ' KabariShop | Sealed
I Nagar, Delhi. :
3 merof - C-1/10, New Ashok Kabari Shop | Sealed
L | Nagar, Delhi :
4 - Riwan ED-32, New Ashok | KabariShop | Sealed
: | Nagar, Delhi
4. Touw s ons found residence at the time of Sealing 02
LS - ame Address Activity Remarks
11 ~Ii.Ramesh - | C-2/45, New Ashok - Residence
| B Nagar, Delhi
‘» " <i,, Ramesh C-2/46, New Ashok - Residence
| ) Nagar, Delhi
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